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Y w Export at »Hk goods

1988-89 Rs.331 crore

1989-90 ^ Rs. 401 crore

1990-91 Rs. 441 crore

i*-i—  ____iTIC9 HIM

I486. SHRI GEORGE FERNANDES: 
Will the Ministar of FINANCE b« pteassd to 
state:

(a) whathar ha has ealiad a maating of 
tha raprasantativas of tha industry and trada 
for holding tha prica Una down; and

(b) if so, ttia outooma tharaof?

THE MINISTER OF STATE IN THE 
M INISTRY O F FINANCE (SHRI 
RAMESHWARTHAKUR): (a) and (b). Maat- 
ings hava baan hald with tha raprasantativas 
of tha Industry and trada by tha Rnanca 
Minislar and tha Ministiy of Industrial Da- 
valopmantforsaaking maaningfulcoopara- 
tion in bringing down prites, partieuiarly of 
asaamialoommodltlas,toaraasonablalaval. 
Tha Fmanca Ministar hald a maating with tha 

antativas of trada on 2Sth Saplambar,
1991 to discuss tha modaiitias of prica 
raguMion in raspact of oomnwditias whara 
axeisa duty conoassions had baan an- 
nounoad l>y tha Flnanoa MMslar in tha 1991 • 
92 budgat and grant of raHaf to tha ultimala 
consumar In tha form of radudion in prioas. 
Both Mustiy and trada hava baan askad to 
share tha rasponslbiMy in controlling tha 
prioas. Tha Finanoa Minisiar had hald a 
maating with tha oamant industiy on Octo- 
bar7,1991 to affad a cut in oamant pricaa. 
DVficUiyas faoad fay tha oamant industry in 
gatting adaquMa suppliaa of coal to oamant
u n ite  a n d  f M w ir w a o o fift fo r  t re n s o o its t io iiWlffl9 OTfw IWI i f f M W i v f f
of coal and oamant wara taton nola of and 
aflOfis ara bslng mada to ramova thasa 
knpadimanla.

Salt manufadurars hava agraad to hold 
tha ax-faclory prioas for tha naxi ona yaar. 
Tha newsprint manufacturers have also 
agreed to absorb the coat escaltf ion until 
and indapth study of the increase in the 
prices of newsprint is completed by the bu­
reau of industrial Costs and prices.

Fiscal rsstmctufing of Economy

1487. SHRI GEORGE FERNANDES: 
Win the Mnisier of FINANCE be pleased to

(a) whether the Goveipmant are effect­
ing fiscal restructuring of the economy to 
back up the economic reforms; and

(b) if so. details thereof?

THE MINISTER OF STATE IN THE 
M INISTRY O F FINANCE (SHRI 
RAMESHWAR THAKUR): (a) Yes. Sir.

(b) The major fiscal JKljustment mea­
sures taken by the Government inchide: (i) a 
planned reduction in fiscal deficit by 2 per­
centage points of Gross Domestic Product 
(GDP) from about 8.4 percent of GDP in 
1990-91 (RE) to 6.5 percent in 1991-92; (ii) 
disinvestment of Government equity to the 
extent of 20 per cent in selected pubKc sector 
undertakings; (Hi) abolition of clash compen­
satory supports for exports and sugar sub- 
sMy; (iv) substantial redudkm of fertiliser 
subsMies; (v) containing tha growth of non­
plan a>4>endtture; (vi) ensuring that 50 per­
cent of the plan rasouices ara Invested in the 
agrtoultural and rural sectors and (vii) 
prioritising the projeds.

Customs Duty evaaion by SUte Trading 
CermiistloiiV H w iI

1488. SHRI GEORGE FERNANDES: 
WW the Minister of FINANCE be pleased to




